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NATIONAL COMPANY LAW TRIBUNAL ON 24.10.2017
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Arguments on I::ieha]f of Respondents No 1, 2 and 9 appears to be completed,
augments of Respondent 4 and 5 still continued. |
Respondent No. 2 has filed IA No. 198 of 2017 to place additional facts/
documents and subsequent events on record. Counsel for Petitioner and other
Respondents are at liberty to file reply.
List the matter on 22 November,2017 for further arguments.
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